12.03 hrs.

STATEMENTS BY MINISTER
(i) Law and Order situation in Manipur

Title: Statement regarding law and order situation in Manipur.

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI SHRIPRAKASH JAISWAL): Sir, on
behalf of Shri Shivraj Patil, | would like to make the following statement.

Manipur is facing insurgency and militancy for many years.
It is declared as a disturbed area. The Armed Forces Special (Powers) Act
was used in the entire State.

Some people in the State are agitating to see that the Armed Forces Special (Powers) Act is withdrawn.

On 12" of August 2004, against the advice given by the Union Government, the State Government withdrew the
Act from the city of Imphal and allowed it to remain in force in rest of the State.

The State Government says that the Act did not meet the expectations of the people in the State.

The agitation continued in a more forceful manner after the incident that had happened on 11 of July, 2004 in
which Kumari Th. Manorama Devi's body was found in a field, with bullet injuries on it. The allegation made in this
respect is that she was killed by the Assam Rifles.

The agitators are demanding that the Assam Rifles should be withdrawn from the area.

The Armed Forces have started proceedings against those who are alleged to have been responsible for the
incident.

The State Government has also instituted a judicial inquiry into the matter.
There has been no change in the situation even after the Act was withdrawn from the city of Imphal.
The Union Government is watching the situation. It will take appropriate action to meet the situation.
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MR. DEPUTY-SPEAKER: But this is not the stage to make submissions.
...(Interruptions)
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MR. DEPUTY-SPEAKER: It will be decided by the Business Advisory Committee.
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MR. DEPUTY-SPEAKER: You are the most senior Member. You know the procedure very well. You give a notice.
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MR. DEPUTY-SPEAKER: | will accommodate you during "Zero Hour'.
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SHRI BASU DEB ACHARIA (BANKURA): Sir, the situation in Manipur is very serious. The Minister has made a
statement. There should be a full-fledged discussion on Manipur...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Acharia, this is not the way. You give a notice and let the Business Advisory
Committee decide.
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MR. DEPUTY-SPEAKER: Nothing will go on record.
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SHRI GURUDAS DASGUPTA (PANSKURA): Sir, we do not agree with the Statement. He is misleading the
House...(Interruptions)

MR. DEPUTY-SPEAKER: Nothing will go on record.
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* Not Recorded.
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THE MINISTER OF DEFENCE (SHRI PRANAB MUKHERJEE): Sir, with your permission, | would like to inform that
we would like to have a discussion. There is no need of agitation. A discussion will take place on this issue. After
the hon. Speaker comes, we will finalise the date and the discussion will take place. The hon. Members will get the
opportunity to express their views fully...(Interruptions)

IYTEE HElSd © 379 319 40 FU| eq & Aa1 < ®al & {6 9 39 W g=i & oy $ur €| gafay & 78 arsar fF o= av o gew 7 3w
fewedw e #1 Wy| S9! ard R e fBar 9gl sr@ 4t sraware St gavr weeHe udil|



